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beyond the powers of the
Director General of Ordance
Factories;
(iii) to assist in implementing

expeditiously the decisions of
the Defence Production
Board;

(iv) to recommend any changes In
the Factory Account rules, if
considered necessary;

(v) to agree to the recruitment of
non-gazetted an non-
industrial staff at other than
the minimum scale of pay,
where the Director General of
Ordnance Factories is the
authority to do so with the
concurrence of Finance.

Mgr. CHAIRMAN: Next question.

PERIODICAL INSPECTION OF ORDNANCE

FAcTORIES

*129. SHR1 M. GOVINDA REDDY:
Will the Minister for DEFENCE be
pleased to state whether there is any
arrangement for the periodical ins-
pection of Ordnance Factories; if so,
what is that arrangement?

Tue DEPUTY MINISTER ror
DEFENCE (Ssrt K. RAGHURAMAIAH):
Yes, Sir. Every Ordnance Factory is
Inspected at least once a year by the
Director General, Ordnance Factories
or senior Officers of his Headquarters.
The Controller General of Defence
Production also inspects Ordnance
Factories while on tour at convenient
intervals.

SHr1 M. GOVINDA REDDY: May I
know, Sir, whether these inspections
referred to are not regular annual
inspections, but they are only casual
inspections?

Sart K. RAGHURAMAIAH: Nor-
mally every factory is inspected at
least once a year by the Director
General of Ordnance Factories or
senjor officers at the headquarters. In
addition to these inspections, the
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Controller General of Defence Produc-
tion also inspects them during his
tours.

Surr M. GOVINDA REDDY: May I
know, Sir, if this inspection referred
to is inspection of the detailed produc-
tion activities, staff problems and
implementation of the directions issu-
ed by the Director General of Ord-
nance Factories or whether the inspec-
tions are concerned only with giving
recommendations in tour notes?

SHrr K. RAGHURAMAIAH: I may
say that during inspection emphasis
is on production activities of the facto-
ries and items of delayed production
receive special attention, though
administrative and staff matters of
various kinds are also attended to and
generally representatives of trade
unions are also interviewed on
administrative questions.

Surr M. GOVINDA REDDY: May
I know, Sir, if this matter was brought
before the Estimates Committee and
the Estimates Committee had recom-
mended regular inspections to be
carried on on commercial lines, just
as in Government companies.

Surr K. RAGHURAMAIAH: I
would like to have notice.
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+[WorkING EFFICIENCY OF THE
INDIAN WORKERS OF THE BHARAT ELEC-
TRONICS (PRIVATE) LID.

*130. Sekrt RAM SAHAI: Will the
Minister for DEFENCE be pleased to
state:

(a) whether Government have
examined the causes of the difference
in the working efficiency of the
Indian workers of the Bharat Elec-
tronics (Private) Ltd. as compared
to that of the French workers;

(b) if so, what are the main causes
of this difference; and

(c) by which time this difference is
likely to be removed?]

Tue DEPUTY MINISTER For
DEFENCE (SHRI K. RAGHURAMAIAH) :
(a) Yes, Sir.

(b) The low output of an Indian
Worker in comparison to his French
counterpart is mainly due to lack of
experience.

(c) H is anticipated that with more
experience and as large scale produc-
tion is established at the B. E. L., the
Indian worker would be on par with
the French worker in due course.
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Sarr K. R‘,AGHURAMAIAH: The
question here is one of pure experi-
ence. This has gone into production
about a year back. With more experi-
ence, it can be reasonably expected
that the output of the Indian worker
would be as good as any one else. So,
the question raised probably does not
arise.

Surr M. VALIULLA: May I know
the average production of a French
worker?

Surt K. RAGHURAMAIAH: The
comparison is between our workers
here and French workers in French
factories. The question does not arise.

Dr. RAGHUBIR SINH: May I know
i what reasonable time they are
expected to get sufficient experience?

Suri K. RAGHURAMAIAH: 1t is
reasonable to expect that as soon as
there is sufficient experience, there
would be equal efficiency.

SEPARATION OF ACCOUNTS FROM AUDIT
IN THE STATES

*131. SHRr M. VALIULLA: Will the
Minister for FINaNcE be pleased to
state:

(a) the number of State Govern-
ments which have agreed to separate
accounts from audit; and

(b) the departments in which each
of these State Governments has
introduced the separation system?

Tae DEPUTY MINISTER FoRr
FINANCE (Surt B. R. BHAGAT): (a)
Two; Bengal and Orissa.

(by The Government of West Ben-
gal has introduced the scheme in the
Department of Education and Refugee,
Relief and Rehabilitation. The Orissa
Government has not yet implement-
ed it.



